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and Madras/Vishakhapatnam upt¢ the
end of November, 19647

Tug DEPUTY MINISTER 1N ' THE
MINISTRY of EXTERNAI, AFFAIRS
(SHRr DiINESH SINGH): (a) and\ (b)
Negotiations on the question of répat-
riation of assets left behind by the
Indians in Burma are still going on,

(c) Twenty-eight.

ARMY OFFICERs SELECTED FOR I.A|S.

*747. Surt RAM SINGH: Wil] the
Minister of DereENck be pleased to
state:

(a) the number of service officers
of various rarks selected in 1946| for
recruitment i¢ war reserved vacancies
in the IAS and still serving in '\the
Armed Forces; and |

(b) how many such officers Have
stayed in the services on their own
and how many have not been permit-
ted to go over to the civil servic??

Tar. MINISTER or DEVENCE (S$Hr!
Y. B. Cravan): (a) and (b) e
information is being collected and it
will be laid on the Table of |the
House, when available,

CONCENTRATION OF PAK FORCEs ALDNG
CEASE-FIRE LINE

sqag J SuRr SITARAM JATPURIA:
*°_ Smrt R. S. KHANDEKAR:

Will the Minister of DEFENCE be
pleased to siate:

(a) whether it is a fact that Pak-
istani troops have been concenirating
along the ceaa-fire line in Kashin_ir
during the months of November and
December, 1644-

(b) if so, whether it is a fact that
Pakistani traops have violated the
cease-fire line many times during this
period; and |

(c) what sleps are being taken 'to

check such frequent violalions?

Tee MINISTER or DEFENCE (S
Y. B. CHavas: (a) Theie has bheen
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a gradual meve forward of the Pakis-
tan/Pakistan-occupied-Kashmir troops
along the Cease-fire line during No-

' vember and December 1464. However,

no fresh induction of troops in the
Paki-tan-ocerpied-Kashmir area has
been reportad.

(b) Yes, Sir.

(c) Our Security Forces patrol the
Cease-fire line to check and p.revent
intrusions. in the case of firing by

Pakistan/Pakistan-occupied-Kashmir
troops, our Secarity Force, return the
fire whenever necessary. Besides, all
Cease-fire vin'ations are uLrought to
ke notice of 'ne UN. M:litary Ohser-
vers.

EMPLOYEES oF DIBANG VALLEY IN
Lonir FRONTIER DIvISION

J Surr NIREN GHOSH:
1 SHrr M. BASAVAPUNNAIAH!

Will the Minister of
ArrFairs be pleased to state:
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(a) whether it is a fact that Gov-
ernment have recived a memorandum
from the lower grade employees of
Dibang Valley in Lohit Frontier Divi-
sion of N.EF.A. regarding their living
conditions; and

(b) if so, what steps Government
have taken to ameliorate their griev-
ances?

Tue MINISTER oF STATE IN THE
MINISTRY or EXTERNAL AFFAIRS
(SHrRIMATI LARKsHMI N, MENON): (a)
Yes.

(b) The grievance of the employees
was that the'r salaries were not being
disbursed regularly. Setting up of a
separate Treasury for the  Dibang
Valley has been sanctioned and it is
expected to have started functioning
already. Besides this, the Adminis~-
tration are trying to overcome the
delays in making regular payments to
staff resulting from bad communica-
tions, difficulties of tansport, and
difficultics of providing cash escorts.
The Assistant Political Officer, Dibang



